| RAJASTHAN HIGH COURT . JODHPUR

o OB DER =
No.B=tt. (RIS A3 /2809 Date: Z&th Jan., 2089

For administrative reasons the following transfers/ pastings
of RHIS/RTS mi@fficers in the rank of Additional District & Seszsions
Judge and aAadditiconsl © Chiesf Judicial Magistrates Bre made with
imm=diate effect:—
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5.NO,NAME OF OFFICER FROM TO i VICE

SARVA SHRT - ' S/SHRI
At Prashant Tadsawv ADT HNo. 6, alhd, Rajgarh VaCant
: Jaipur Citwy {Churu)
2. Rajveer Singh ACTM, ACTHM HNo.3, Vacant
Banswara Jaipur City
2. Virendrz Singh ACTM Nea.d, ASTM, Bhadrsa Banjeewv
Mahlawat Bharatpur (Hanumangarh i’ Magzo’
4 Zanjsev Mago ACJIM, Bhadra  ACJIM Ne.,1, _ Yacant

{Hanumanzarh) Bikaner-

HOTE = The afficers are directed to hand
aovey charge in accordantcs wWith
order No.24/P.I. dated 23.11.199%3.
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